HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR.

ORPER
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Sanction is herehy accorded (o the additional allotment of funds in favour of the
following Subordinate Conrts under Major head 2014-Adwm, of Justice. Sub head-Q485-
R&S Judges, wnder various Detailed Heads duping the curvent finaneiat year 2009-260
as per detail given helow:-
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Copy o the:-

I-H. e, D&S Judee, Wathey Bliaderwaly/Ponnov Ee/Srinaga/ Udlanm pus BaudipoeaiPulwama,
9, Al DS dodee, athua,

110, fsh, Addd], DES Judge, Baramulla,
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11-13.  C.LDM. Kishtwar/Handwara/Leh,

4 Suly Judge , Noswshera,

15, City Judge, Srinagar.

16-18.  Spl. Moh. Mag, Baramulia/Poonch/Udhampur.
19, Spl. Meb. Mag, (Try Jammu.

20-31. punsilf, Qazigund/Uiranagar/ IKulgam/Bagi/akalote/Magam/dDahanpuc/Swmbal/Baramulla/
Kangan/Bandipora/Thanamandi.

32. Munsiff, RS Fura This isin ref, to your letter Noo 07/ TRSE Dated 20-4- 2019

3337, Addh Moeb. Mag. Thanamandi/Beerwal/IKishiwar/Ganderbal/Panathachowlk.

RES Addl Distt Magistrate, Jamma,

Jo-h. District Magisorate, Edbampur/Kulgam,

4142, Tehsildar, Kulgam/Ananinag.

43, Treastry Officer, Saddar Try, Srinagar, ' 7
A, Treasury Officer, Sub Try. Dist. Court comples, Jagipur. Jamni.
4570 Treasury Officer, Kathua/Bhaderswah/Poonch/Eeh/Edhampur/Bandipora/Pabvama/Baramulia/

Iishtwar/ Bandwarn/Lel/Nowshern/Oazigund/Hiranagar/ Nulgam/Bani/ Kalukote/Magam/Sumbal/
Mahanpur/Kangan/ Tlinuman di/R.S. Poars/Beerwab/Ganderbal/ Anantnag
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